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THE MINISTER OF HOME
AFFAIRS (SHRI P. C. SETHI) : I am
thankful to Prof. Madhu Dandavate
for making a correction in  the
statement which T had made.

With your permission I can say
that on 7th May, 1984, I had given
some informatiom in this Hon’ble
House regarding {hec arrest eof persons
in connection with the receat inci-
dents at Moga. The matter had becen
brought up all of a sudden in the
House and I am sorry that therc
was a slight inéccuracy in what L
had said.

The correct position is that on
26th  April, 1984, 10 persons had
been arrested at Moga. On 3rd May,
1984, again 16 persons arcested these
under section 188 IPC ; and 6 out ef
these were also arrested in a case
under section 436/427 TPC. On 3rd
May, 1984, 13 weapons were recovered.
The Deputy Commissioner of  the
District later visited the Gurdwara
Bibi Kahan Kaur. 2 hand grenades

were recovered the next day.

Shri Madhue Dandavate has raised
this issue and I appreciate his alers,
response to what I had stated, I may
assure the House that in any casec
{ had intendeded to correct the figures
which I had inadvertently given out.
L regret for the incaccuracy in my
statement and beg pardon of the
House for this inaccuracy which 1
had made.
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MR DEPUTY SPEKAER in the Chuair]

CALLING ATTENTION TO
MATTER OF TURGENT PUBLIC
IMPORTANCE

Reported distress sale and decline in
Yhe prices of wheat and other agriconlt-
aral produce in various states and the
aeed to previde remuacrative prices fo

farmers.

SHRI VIKRAM MAHAJAN
{Kangra) : I call the atteatiomn of
the Minister of Agriculture to the
following matter of urgent leblic
importancc and I request ¢that he
may make a statcment thereon :—

““Reported distress sale and dec-
fine in the prices of wheat and
other agricultural produce in various

States and the d to provide
remunerative  prices o6 farmers
and the action taken by the

Government in regard thereto.”

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA) :
Sir, The Hon. Members have men-
tioned about the reported distress
sale and decline in the prices of wheat
and other agricultural produce in
various States and the need to provide
remunerative prices to the farmers
and the action taken by the
Government in regard thereto. The
agricultural price policy of the
Governinent is  directed towards
ensuring remunerative prices to
the agricultural producers and safe-
guarding their inter interests. For
this purpose, precurcment/support
prices are being announced for major
agricultural commodities each year.
For a large number of commodities
- purchases are  organised at the sup-
port prices through public agencies.
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Over the last four years from
January, 1980 till now, the procure-
ment or minimum  support prices
of cereal crops have been. raised by
Governmrent by 3l _to 39 per cent,
of pules by 40 to 71 per cent, - of
cotten, by 46 pe=r cent and those of
major oilseeds by to 66 per cent.

An"jndex of the soundness of the
price policy 18 the- vrodutrron-—uend
In the case of wheat, th¢ country
has been showing spectacular progress
in production. Since 1980-81, produc-
tion of wheat has been surpassing
previous record production
each year with the latest
harvest is expected to reach 44.6
million tonnes. Last year, Govern-
fiient ‘procured a record quantity of 8.3
million tonnes of waeat. In the current
season the procurement arrangements
arc being stepped up. In the five
major wheat producting State of
Punjab, Haryana, U.P., Rajasthan
and Madhya Pradesh 6,701 Centres
are already weporied to have been
opzned for wheat puichases as
aganinst 6,071 last year.

The level of wheat
this year, according to
figures, comes to 21.11 lakh tonnes/
as compared to 12.34 Jakh tonncsf
during the corresponding period last
ycar., This shows a rise of 71 per
cent, The available reports _indicate
that in Haryana the procurement
constitutes 98.3 per _cent . -of—ibe
market arrivals. la Punjab, procure-
ment constitutes 99.5-pec.ccai-of the

procurement
the ldtest j

market” arrivals; ~In  Uttar Pradesh,
the level of procurement presently
is 3.54 lakh tonnes which is 100 per

cent higher than the progurement by
this time Jast year. In Rajasthan
also, wheat procurement has touched
33.1 thousand tonnes as _agaiost
last year’s 5.7 thousand tonnes.
There figures show that the tempo
of wheat procurement is much higher
than last year.

For rice, the, other most '
tant cereal crop,

impeor-

also the price policy

wheat i
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has provided incentive for increased
production. In the current year,
the production of rice is estimated
to reach a record level of 59.33
million tonnes which exceeds the
previous peak level by a margin of
al out 5.5 million tobnes. The
Government has alrady procured
about 7.09 million tonnes of rice and
further procurcment is still continuing.

The support prices are being fixed
ty Government for a number of othern
commidities such as cotton, jute,
sugarcane, groundnut, rapesecd and
mustard, soyabean sunflower seed, etc.
Practically for all thcse com=-
modities the ruling market prices
are significantly higher than the
minimum support prices {ixed by the
Government,

The _continuing progress of agricul-
tural._production _is-sufficient cvidence
that the price policy pursued by
the_ Gmrnmcnt is producin a fa-
vourahl: lmpa;t./‘fn the last  four
years, the ~ average annual growth
rate 1n foodgrains production Is
higher than 4 per cént exceeding
the targeted rate of growth envisaged
under the Sixth Five Year Plan,

It has always been the policy of the
Government that the interest of the
farmers are promoted through access
to technology and physical means
of production and they are able to
market their produce at reasona-
able prices. - Constant watch is kept
on the price situation and . efforts
are made through market interven-
tions, credit support and other cor-
rective measures to ensure a fair deal
for our farmers.

SHRI VIKRAM MAHAJAN : Sir,
let me first congratulate the Minister
before ] comeé to the other side of
the picture for helping the growth
of food production. But all that
glows is not gcld. So, that part of
the story has to be brought up.
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Sir, it is a well known fact that
India’s prosperity depends on the
prosperity of the farmers, And un-
less the farmer is prosperous, the
country cannot achive the prosperity
which we expected India to
achieve. Sir, there is always a time
limit within which a country achieves
a particular standard of living or
a standard of prosperity. In certain
countries it has taken 20 years ;

it has taken 30, 40 or 50 years in
others., I would like to know when
that will happen so far as this
country is concerned. Japan and we
started together in 1950. Japan in

one generation has come to a stage
or the position of one of the weal-
thiest countries, It has reached the
take-off stage. The questicn arises,
why 2 Why is it that Japan and
other countries are using computers
to find out when water is required,
or how much is needed, or about
sceds ? But so far as lndia is concern-
ed, what to spcak of farmers,
even the agricultural  universities
are not using computers to find out
the details about farming.

So you can see the difference.
Unless you pay the farmers the right
price, how is he going to bring in the
right technology in farm development ?
There are certain reports which are
repeatedly appcaring in the press and 1
would like to read a few such reports
from some of them to show what is
actually happening at the basic points.
This is Navbharat Times _dateg -Tth
March 1984.71t is speaking about UP
Mandie. I hope it has been brought
to the notice of the Hon. Minister.
But in any casc I would like to read it
so that inquiries are made into what is
happening. Now this is what the
report says :

usg & fafwsa fowr, az@eE)
wiT A wiveal § gag T @
fearT 130-140 @97 sfa feazer wra
T g A7 @ R
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That is, the farmer is selling
Rs. 130 er 140 whereas the ' minimum
price is fixed at Rs. 152.

gy gaa) W qiE ¥ g
g a1edl ¥ &Y Wi gAY =9er
ST ®T @qT °T TEr E

That is in smaller mandie the prices
are still going down.

TRy wrarg  faga-fagreg &
AR F mgwe waw 7 A @
FATET FIa o wYqd § 186 w9 wfa
fraee dzdr 2 1 §fw wea g &
qTRd A Ieqigw Al & afx 170
sq¥ wfq feaze &) ata &1 47 a1 aw
agt a1 fr feaa 1 sgaaw agl

aAragg gew 91fgu

That is he is asking lor profit.

Now the Staiesman of 6th May,
1984 is talking of Haryana from where
the Agriculture Minister comes flom
The Stalement says : ]

““The mismanagcment by officials,
lack of facilities and obstructlons
by purchasing agents appointed
by government have forced
some of the farmers to sell
theivr  whcat at Haily Grain
Market at considerable lower
prices. Farmers have to go 40
kilometres to scll their wheat.”

Now the middllemen and brokers
are takiog adva the danger
of rain and so forth? In this con-
nction the paper further on says :

*‘the broker purchasing agent
Quitely comes and tells him
that he need not wait because
of the danger of rains. If he
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| only takes a few rupees less per

 glilntal, immediate unloading

: of the grains can be arranged.

' The farmers, say 207, of them,

©  fall prey to this ruse, For twenty

!!': quintal they are being given

¢ anything between Rs. 3 and

Rs. 5 less.”

18

This means considerably more
profit for ' the middlemen. And who
is the sufferer ? The one who has
been hit the hardest in this process ;
and it is the small farmers, who do
not have money to hold out for
long. " Quoting Statesmen further ;

A few days before wedding
scason started. many farmers
sterted selling  wheat because
they wanted ready c¢ash and
agents haye taken lot of advan-
tdge “of the situation,’

The qnestion arises why it is hap-
pening every year after all wheat
arrives every year. Has ever an in-
quiry taken place ?

(Interruptions)

Somebody must inquirc periodically
that tpia is the date when the first
bushel 'of wheat arrives in the market.
Why 'the' ‘Government agencies have

not ~gome “oii“the Tfirst ~day ?—O+.
why _ Rdve they waited  T6r some-

time ? If théy have. waited, why
have thej' waited 2. Who is responsi-
ble ‘fot'the 1oss which the farmer has
incurred '?

Now, the sufferer is the small
farmer because big farmer can hold
back uﬂ'wmt It is the small farmer
who,, "“tieed money immediately
as h- “*has to pay back loans, he
has to buy essentials for his family.
Sa, hn' to go on the first day it
self’ “lh.row his__wheat in the
market,” It not the well-to-do
farmers Wi!o throw their - wheat in
the market 'because they can keep in
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their godowns. It is the weaker
farmers who come on the first day.
Have you held any inquiry and sus-
perdéd any officers for derclliction of

duty ? "And.if so, how many _ officers

have you suspended, because either
they are in callusion with the middle-
men or with the ag..nts, becausc it
is these “people who ~ sce that the
Government agencies are out for some
time “till they corner the wheat of
the weaker farmers, So, they get
mixed up with most of the Officers.

And then the wheat  of
that poor farmer which has been cor-
nered by the middleman "is purchased
by the Government agencies at the
price which has been fixed. If so
far no officer has been suspeaded, that
by itself isa clear indication that
there is something wrong somewhere,
So, I would like to know from the
Minister, for the last four years how
many officers in different States have
bzen charge-sheeted or suspended for
not going into the market at the right
time when the wheat started arriving
in the market and giving the fair
price to farmer.

Secondly, you won’t allow the
other States to buy  wheat from
the wheat growing States with-
out your permission. So, you
deliberately push down prices
of the farmers’ produce. For example,
the U.P. State cannot buy from
the Punjab market directly as a state as
you do not allow the States to come
into the market directly. The re-
sult is that the prices are delibera-
tely kept low. Whereas the
middleman can buy directly, the
States canpot do. If you allow all
the States to come inlo the rna,lkt.l,
automatically the falmcr “would have
got a fairer price. But you don’t
do it. So far as the industrial sector
is concerned, every year the indus-
trial  sector gets the best price.
But only in the case of farmers
producing the crops you prohibit
competition. Unless there is competi-
tion, how is the Tarmtr

—
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best price ? This is another way in
whichr—the farmer is deprived of his
dues. The question is: Why don’t
you allow affair competition amongst
the buyers so that the poor
gets the best price ?

Thirdly, in cvery sector of society
as for example, the labour or the
Government officers, they get their
wages according to the price index.
Every year you are giving D.A. ins-
talments to them because the price

index is going up. Why don't you fix

the prices of _ farni prodiuce  also
according to the price .ln(r-;c In the
last four “years, the prices have shot
up by 75 per cent and what you
are giving is 31 per cent. Even
the Universities have suggested that

what you paying is much below the
cost of production. The other day

the Industry M. nister was  answer-
ing in the House regarding
tyres in which  case the Govern-

ment allowed the prices to shoot up
and the reply was that ‘we will send
it to the Bureau of Industrial
Costs and Prices to decide what is
the fair price and then we will tell
the producer to reduce the price.” In
the case of farmers you don’t
‘allow others to come in. So, you
won’t get the fair price for them
in any case. (;()u will buy from
the foreign markets  at™"a _ much
higher - price, Bt you will not give
the right pricé to the farmers —and
the result is that in many instanc:s
the farmers are turning to cash
crops which is ultimately going to
injure in the long run the produ-
ction of food crops. You are not
foresceing it, but many farmers have
started raising certain types of
cash crops. You are going to face
this problem after some time and
if you se¢c the number of acres
which are brought down in respect
of wheat cultivation, you will realise
what I am saying, So, you should
find out how many acrés_ of

bave been faken out of whgat
cultn({ﬁon“m The pro-
duction has gone up because of cer-
tain other factors—irrigation
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facilities, better zmn-,nod. .and  so
on and so forth, But the quantum pf‘
area under wheat crop has gone dom
This point has to be checked up.
Therefore, I would like to know frpqn
the Minister how much area has

taken out from wheat cultivation
and other types of food crops.

Today maximum amount of wheat
has come into the market. But your
officers have started the campaign of
work-te-rule. It is a fact that the work

to rule compaign has started ?
If so, who will suffer? Obviously
the farmer.

What alternative has been provided
to the farmer so that wheat procure-
ment programmes do not suffer ?

Finally, 1 would like to know
what mind is have been opened in
Himachal Pradesh, especially Kangra ?

If no mandi bas been opened, why
not ? .
I hope the Minister will consider

these points and answer them.

THE MINISTER OF AGRICUL-
TURE (RAO BIRENDRA SINGH) :
I am thankful to the hon. Member for
raising questions regarding the welfare
of farmcrs and the need for making
adequate and timely arrangements for
purchase of foodgrains immediately as
the harvest starts comingin.

He has compared the conditions in
India with that of Japan. 1 am sure
he knows the differcnce in the condi-~
tions prevailing here and in some of the
countries with which he wants to com-
pare, India is a large country. It has_
only a small proportion of cropped area
under irrigation. The majority of our
farmers are very small farmers. About
75% own less than two hectares of land.
It is not possible rovi

veloping country t subsidies t

a

|

re available to farmers in a country |
. culture

#F_
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subsidised. The G. N. P. in Japan is

from agriculture only. That is
essentially an industrial country. I
would not like to go into the figures of
prices being paid for farm produce in
Japan with what we pay in India. But
I would like to assure the hon. Member
that the prices that we pay here arc
remunerative.

SHR1 CHITTA BASU : No.

RAO BIRENDRA SINGH : These
are support prices but they are still
remunerative. The cost of production
is fully taken into sccount. We have
also laid down that the terms of trade
as between agricultural commodities and
non-agricultural commodities will also
be taken into consideration by the APC
while recommending minimum support
price or procurement price.

(Interruptions)

This policy was adopted when this
Government of Shiimati Gandhi was
formed in 1980. This was one of the
first decisions that we took. I do not

claim that complete parity Hd¥ becn

achieved in terms of trade in a'gﬁé'ﬁl-

tural” and “non-agricuitral goods.  But

we have improved the parity during the
lastfour-years. "TH¢ parity has been
moving in favour of the farm sector.
But we have not yet, as 1 said, come to
the level of 100% parity. As regards
price in the farm sector, the percentage
of price index as compared to nen-
agricultural goods, is still lower than
the prices for other produce, But we
are considering to get better prices for
the farmers.

The hon. Member maintains that
the cost of production is higher, than
the prices that we pay, T do not agree
at all, He quoted instances of Uttar
Pradesh.

SHRI VIKRAM MAHAJAN : 1
have quoted Chandrashekar University.
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RAO BIRENDRA SINGH : We
have collected figures from universities,
from various other agencies, manage-
ment institutes. The cost of production
in Uttar Pradesh is on the average
Rs. 138per quintal. This is higher than
the cost of production in Panjab and
Haryana which ranges betwecen Rs, 120
to Rs. 125 per quintal. Even if we
take the cost of production as Rs. 138,
the price fixed at Rs. 152 is profitable
for the farmer.

It is because a margin of profit is
always allowed when we fix prices for
procurement,

(Interruptions)

But there are so many factors which
probably affect the farmers. For insta-
nce, there is & natural calamity, as Prof.
Ranga just mentioned. But there are
other schemes for helping the farmcrs
in cases of natural calamity. As you
know, during the last two years or so,
actually right from the beginning when
this Goverpment took over from the
year 1980, the assistance that we have
provided to the States against natural
calamities has been very high. 1t is for
drought and for floods etc, Ewven dur-
ing the current year, around Rs. 335
crores—I am not very sure about the
figure bzcause this has suddenly cropp-
ed up~—but very large subsidy has

/ been provided for relief against floods,

A lot of assistance has been given to
the States suffering from  brought
during the last 4 ycars—1979-80, again
in 1982-83 and in 1983-84. 1 do not
rule out the possibility of prices some-
times going in certain markets bzlow
the price fixed by us, But there are so
many markets and the purchase arran-
gements are made by the Siate and
Central agencies this time, as you would
have seen from the figures quoted, more
than 6700 centres have been opened for
purchasing this year as against more
than 6000 centres last year, We have
given the figures in the statement. [
would not go into that again and again.
But there is a possiblity that the purcha-



297 Rep. distress sale
and Decl, in

sing agency emtcring the markets some-
times a little late creates problem for
some farmers. But that is noet a gene-
ral complaint.

You would alse appreciate that FCI,
the agency of the Government of India
is not the only agency for making
purchases. It fact, in U, P., a largcr
number of makets“art ﬂ‘ﬂ’uca‘tea to__ the

State agencies. FQI purcha;w be |

20.t0"25% of the total wheat arrival. in
. P mandls “in Punjab_and Haryana
“sisoit"is about the same position, {In
Hafyana, t27% of the
wheat will be purchased by FCI. And
the rest, 73%, will be purchased by the
State agencies. Therefore, it wouid be
wrong to say that the Government of
India’s agency is responsible for net
making arrangement in ¢ime for purchas-
ing all the things from the maandis all
aver the country.

]

SHRI VIKRAM MAHAJAN : Both

are responsible.

RAO BIRENDRA SINGH ; Well,
both are responsible.

As rcgards action taken against
defaulting officers, my hon. colleague,
the Food Minister whe is in-charge of
procurement and FCI is sitting here and
I don't think he also can reply toa
gquestion like this suddealy. Unless
there are specific complaints made to
the Department against certain officers
who have defaulted no action is possible.

(Interruptions)

There are maket committecs under
the State Acts in all the States, The
market committeces are composed of
farmers representatives and elected
representatives.

SHRI VIKRAM MAHAJAN : You
know very well as to they are controlled
by whom.

RAO BIRENDRA SINGH : A
market committee is composed of

VAISAKHA 29, 1906 {SAKA)
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producers and the
others and a few Goverment -olllm-‘

Y BE

thie Government. It is in the hands of
farmerr, That I can say about Haryana
and Punjab about which I know. M
19 or 20-membezrs in the market commi~
ttee,

fmay be tu@stitutlon in other States
al$o, to my nmind. Therefore, it is
wrong to say that market committecs
which are responsible for management
of the mandis and for safeguarding the
intrests of the farmers are ‘Government
agencies. They are Jfarmers’ Bodics
practically_

(Imerruptions)

if there are amy complaints, 1 would
request my hon. friend Shri Vikram
Mahajan to write to Shri Bhagwat Jha
Azad and certainly action will be taken
against those found guilty ef cheating
the farmers.

The hon, Member wants to have a
system of States competing with other
States for purchases all over the country.
That is not possible. That will create
confusion. That will go against out
policies. No procurement will be
possible then. Our public distribution
system will fail. It will collapse, There-
fore, it is State’s responsibility Through
its agencies and the Central Agencies to
help them to procure foodgrains within
the State. But so far as farmers are
concerned, they are allowed to sell at
a higher price to any other Agency, for
instance, traders. Ifig ;he traders can
pay higher prices, there is no bar to
their selliNZT6 _the _ traders At highec

pnccs

- -

The hon. Member said that because
the purchasing agencies of the Govern-
ment did not enter the market in time,
the prices went below our announced
price.

Imagine the conditions that will be
faced by farmers if these purchasing

“agencies of the Government remain out
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of scene for some time. The traders
would not pay higher prices. They
woald exploit.

SHRI VIKRAM MAHAJAN :@ 1}
never said that Government should not
have agencies. I said that Government
should put sveral agencics so that the
farmer gets better price.

RAO BIRENDRA SINGH : Govern-
ment has several agencies. The Central
Government has FCI making purchascs
and--against .them, «the competition is
with traders. If the traders can make
profit, “¢an move foodgrains outside
State, there is no ban on it. According
to our policy, they can pay higher
prices but we have to make the State
agencies responsible to make purchases
within the State itself, We cannot
allow them a cut-throat competition
amongst themselves,

MR. DEPUTY SPEAKER : You
will not allow unhealthy cut-throat
competition, But if the compclition is
healthy you will allow it.

RAO BIRENDRA SINGH : It is
nat going to be healthy compctition.
It is an unhealthy competition in the
Statc start purchasing. But if the
States frecly puichase all over the
country in cvery Stiate, where is the
need for the Siates to come 10 the
Centre for a‘lIqu:.-nl of foodgrains ?

AT

4
SHRI VYIKRAM MAHAIJAN : You
don’t allow them. Therefore, they
have to ¢come to you.

®

RAO BIRENDRA SINGH : That is
why we keep a buifer stock of about 20
million tonps of foodgrains during the
year to help the States to distribute
foodgrains through public distribution
through fair price shops, the number of
which is increasing. The number of
fair price shops is quite substantial now,
Apart from that, for supply of foodgra-
ins at a cheaper rate to the workers,
who are employed under our various
unp‘!oynwnt schemes like the NREP
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and the Landless Employment Guaran-
teec Scheme, recently Government has
taken the decision.

The Prime Minister announced the
decision. Wheat, for instance, will be
sold at Rs. 150 per quintal to the work-
grs employed on development work as
against Rs. 172 per quintal which' is
available through the fair price shops.

These are the various schemes which
we have been implementing for the last
so many years and they have proved
very successful,

I do not agree that there has been
any substantial decrease in wheat area.
This incrcase s a very big jump in
wheat production, as was just mention-
ed by my colleague in the statement
that has come about on account of
wheat arca, if not incredsing, at least
remaining more or less siable,

More and more area is coming
under irrigation, and the irrigated
area is going mostly under wheat
or paddy. Bcecause they are still
very paying crops, no farmer would
like to switch over from wheat or paddy
1o any other crop. If you want the
figures I can give. The wheat area,
according to the information supplied
to me, has been increasing. In the
yvear 1981-82, the area was 22.14 million
hectares. In the year 1982.83, which
was also drought year, the arca under
wheat increased to 23.15 million hecta-
res. Therefore, there has been no
reduction. That is a very false impress-
ion which the hon. Member has got.

SHRI ARJUN SETHI (Bhadrak) :
At the outset I feel it my duty to
¢ ngratulate the farmers of the country
b cause of whose dedicated efforts a
record production of 149 million tonnes
of foodgrains was possible this year,
I :Jso thank the ho. Minister and the
Government ; it is because of thejr
policy, the incentives given to tpe
farmers the farmons could utiljge
these and make there cord productjgy |
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possible. I am entirely, in
agreement with the hon. Minister
that the agricultural policy of the
Government was directed towards ensur-
ing remunecrative price to the farmers
and safeguarding their interests. But
at the same time I would like to draw
the attention of the hoa. Minister to
this, 1Itis, of course, a fact that thay
have appointed procuring agencics at
the Central level and there are State
agencies also at the State level. Bul
I must say that the requirements of),
especially the small and marginal
farmers, are not being met adequately
with the arrangemeants that we have at
present, Because from my cxperience,
being an agriculturist rrﬁfsclf. [ can say
that the point of time when these agen-
cies go to the market for purchasing,
say, wheat or rice or potato or whatever
the products may be is not opportune.
The small and marglqnl farmers want to
sell their produéls 1mmcd|ately because
they have to pay for thec cooperative
loans, they have to clear the dues, the
toans which they obtained from various
sources even frem money ienders. They
want that thesc agencies should be there
immediately, specially in the remotest
rural areas, so that (hey can scll chzirc
products in time.

Coming from an eastern State of
Orissa, J know that rice is the main
produce in that areca. But [ know also
that the F&;WWM.
ies appointed for procum_ g0 Nery
late. By “that time the marginal and
_ ‘the small "Tz’arm'-rs have no produce (o
sell™~That is why, the plight of the

“Yarmers belongmg to this category is
miserable. I have pointed out here
many times and T have asked gquestions
also of the Mimister, I know, the hon.
Minister is very keer to improve the lot
of the farmers.

I know hc hails from Haryana
and also in the neighbouring
State Punjab where the farmers have
improved their lot bacause they have
made enormous strides and they have
made enormous efforts to see that the
production figure improves {or their
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benefit. But im the States, umidb\
in the North-eastern region, as has been.
pointed out by the Economic Advisory
Committee appointed by the Govern~
ment of India, preduction of rice has
not improved in the last five years.
Only this year it has improved, as the
hon. Minister has meantioned, by 5 edd
million tonres. The Economic Advisory
Committee has mentioned that the
production of rice has stagnated over the
years. So I would ask the hon. Minister
that they must go into the causes why
this stagnation was there, what are the
difficuliies, what are the impediments
due to which rice production has not
impiroved. I am all for increased
production. I am wvery glad that
in Haryana and Punjab they have done
maximum #nd they have achieved very
handscume figures in the production of
rice and wheat. But [ would like to
:mpress upon the hon. Minister that
he must also sce why in those States,
especially in  Orissa, ,Bihar, Madhya
Pradesh and also in UP and Bengal-
prodominantly the arcas producing rice-
and Assam also the production is not
commensurate with the achievements
made in other parts of the country.
What are the impediments in improving
the production of rice ? This, I would
request the hon.Mirister, should be gone
into. '

The hon, Minister has pointed out
in figures how they have increased the
procurement price, Bnt he has not
mentioned the cost of production. 1
am entirely in agreement with him,

"#He has later on mentioned the cost of

production. At the same time we must
also sce what is the increase in the
prices of other commodities, that has
taken place. So unless there is some
sort of relationship between what the
farmer gets for his produce and what he
has to pay for the consumer goods to
ve purchased in no way the farmers®
community will be bencfited or will
get satisTaction.

At the end 1 would like to ask spec-
ific questions. I am entirely in agree-
ment with him that they have appoinied

N
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agencies. Both FCI and Staiec agencies
are there. But they must have to find
out an alternative machinery to see that
whatever prices they offer in the form
of remunerative prices are being immle-
mented and the farmers, especially the
small and marginal farmers should get
it in time and when their need is very
acute. I know that it is very difficult
to appoint such type of people or such
type of agencies but since this is very
important, I would rcquest him that he
must issue instructions to the State
Governments at least in the far-flung
and remotest arcas of the country that
this support price is made available to
the farmers in time when the need of
the farmer is the most.

Lastly, I have already pointed oui
and I would again stress that rice
production has not improved in the
eastern States. What are the causes 7
These causes must be gone into and
corrective measures taken (o sec that
production of rice improves in those
States and the lot of poor pcople is
improved for their benefit.

RAQ BIRENDRA SINGH : I agree
ﬂ‘!lq the hon. Minister, Mr Sethi, that
2’ production has not picked up in

“morth-eastern region as in other
States. There are various reasons for
it. The cultivation practices are not
according to the latest technology that
we have evolved. High-yielding varic-
ties are not used t0 an appreciable
extent. Waler management praclices
also are poor and more than anything
else, fertiliSér consumption is very low,
But we are paying iore attention now
and as was aonounced by me in the
House some time back, we have this
year started a new schems for the north
castern regiom. Particularly 6 States
are covercd, have selected some.
blocks in a pilot project w i-
dies are proposed 0 the made available
t¢ farmersfor seed. “There w be
other subsidies also available. Smaller
packets of fertilisers will also be availa-
ble to farmers from our sale points and
sarious other things.
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Orissa is also owe of the States
which has been covered, as also West
Bengal, Madhya Pradesh and the north
castern India and in fact entire Assams
also has been included in our scheme
and this scheme will be extended in the
Seventh Five Year Plan. That is our
mntention, We shall take larger areas
and larger number of blocks. Rs. §
crores have been set aside this year for
this new scheme and I am glad to say
that even in Orissa rice production has
been showing better trend. It is increas-
ing. During last year the production
was befter than in the previous year
and this year ald8 we expect there will be
much better results bccause farmers are
now taking to the new technology and
the practices that we have been advocat-
ing and our research institutes and
centres through various demonstrations
and our extension seivices are trying to
inform the farmers as (o how to grow
better crops.

1 agree and 1 have already said that
the price increase is not so much in
favour of the farm sector. But when-
ever there is risc in the cost of produc~

tion, the support prices announced by the
Government are also enhanced and the
prices of inputs, when they rise, are
taken into account when the Agricultural
Prices Commission makes recommenda-
tions for fixing higher prices.

The hon. Member will appreciate
that this procurement system through
the Government agencies is mainly
directed to help the small and marginal
farmers and to save them from exploita~
tion and manipulation by the traders
because it is only the small and marg-
inal farmers who have to resort to
distress salc because they need money
badly as they collect the crops. The
larger farmers, the richer farmers can
hold back their crop waiting for better
prices. But the smaller farmers do not
have that capacity and, therefore, I
entirely agree with him that in the
interests of the small and marginal
farmers, our purchasing agencies must
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enter the market immediately as the
crops come. In fact there should be
advance planning and I hope this is kept
in view by the Food Ministry all the time
and also by the purchasing agencies of
the State Governments, but if there are
lapses we receive at once the complaints
from various places, as hon. Member,
mentioned just now remuncrative prices
in' some parts of the country were not
available for some time. That is why
some poor farmers would have suffered.
But we shall certainly keep an eyec on
. this as I have already promised.

13.05 hrs.

The Lok Sabha then adjourned for
Lunch till five minutes past fourteen of
the clock.

The Lok Sabha then re-assembled after
Lunch at Eleven minutes past Fourteen
of the Clock

[SHRI R.S. SPARROW—in the Chair]

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC
IMPORTANCE—Contd.

Reported distress sale and decline in
the prices of wheat and other agricult-
ural produce in various states and the
need to provide rcmanerative prices to

farmers—Contd..

MR, CHAIRMAN : We now
continue the Calling Attention Motion.
Sh;i chi‘ta Basu-to speak.

SHRI CHITTA BASU (Barasat) :
Sir, the subject matter of this Call-
ing Attention is very important and
1 have gone through the statement
made by the hon, Minister. The
whole statement reveals a sense of

VAISAKHA 19, 1906 (S4KA)

Prices of wheat 306
efc. (CA)

ccomplacency and the facts so far
given do not correspond to the
reality. Sir, the basic question
relating to this subject namely, the
question of remunerative price for
the agricultural produce. Secondly,
the question of price parity is involv-
ed and thirdly, the overall policy
of the Government regarding the
price fixation by the APC is also to
be considered.

I am glad the hon. Minister has
mentioned about the terms of trade
between the agricultural produce and
the mapufactured produce. Sir, it
will be admitted and, I think, he has
also admitted that has not been a
parity between the two and I would
only like to draw the Government’s
attention, particularly the hon.
Mipister’s attention as to what extent
agriculture has lost to the industry
because our industry, even today, is
dominated by certain monopoly houses
and multi.nationals and the agri-
cultual produce is used as the basic
input for the manufacture of goods
in the factories. The question of
pricc parity between the two assumed
great importance in the matter of our
national economy. Here, in this
matter, it is the peasants who are
always at the losing end. ¥ have
got some figures to suggest to what
extent agriculture in our country - has
lost to industry. This loss by the
agiculture to the industry bhas been of
the order of Rs. 900 crores in the Year
1971-72. .

Those losses increased to Rs. 1200
crores for 1972-73. It went further
to Rs. 1500 crores for 1975-70, vRs. 1680
crores for 1976-77, and Rs. 4500 crores
for 1980-81. The latest figure s
not available with me. You. ‘would
understand the importance of this
point, namely the question of term
of trade, He has agreed that the
term of trade is unrfavourable for tlw
agriculture,

THE MINISTER OF AGRICUL-
TURE (RAO BIRENDRA smon)
[t has been imroving,
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SHRI CHITTA BASU : I doubt
that., If you can give me the figures
for that, I will be happy.

The hon. Minister claims that the
position has been improving. I have
got the latest figures with me regard-
ing the price parity and the index
for the manufactured articles and the
index for the agricultural products,
and the source is Economic Survey
of the Government of India for
1983-84. 1 think, thatis the latest.
If you take the figures of the
month of December, 1983, you will

find that while the index for manu-

factured products is 294.9 the index
for the .agricultural products is 289.
And if you take the price parity, it
is 102, If you take the entrie period.
you will find that not only the
disparity exists, but the disparity has
also not narrowed substantially, As
a student of economics, I am more
concerned with the question of trade
trend, and I find that there has not
been the narrowing of the disparity
or gap between the index of manu-
factured products and the index for
agricultural  products. This causes
crosion to the income of the peasants.
Sombody may argue that this helps
the kaluks, bat that is notso. There
are poot peasants, there arec middle
peasants, there are marginal peasants
and they are in majority, and those
poor farmers have also to part with
their produces and any fall in prises
naturally hits them the most. There-
lfore, the question of price parity
is an important one, and in that re-
spect the Government has failed, and
the present policy pursued by the
Government contributes to further
widening of the gap. What steps do
the Government propose to take 1o
narrow down the existing disparity
between the two ? It is very impor-
fant in a wider sense.

In respect of the relation between
the price of agricultural produce and
the manufactured products, I want
only to quote from a recent write-
up in the Economic Times in relation
to cotton and cotten textile. That will
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further explain the point which I have
already made. It says :

“Prices of the textiles havs
increastd at a much faster pace
than the prices of eotton during
the past decadc.”’

The implication of it is obvious
and I necd not dilate on it. Let us
also have a look at the comments
made by the Public Undertakings
Committee, 1981-82.

The Committee examined the
Cotton Corporation of India Limited.
There, the subject regarding the prices
of row cotton and the prices of
textile goods was also taken up.
Sir, I would like to quote the obser-
vations made by the Chairman, Cotton
Corporation of India, when he was
bzing examined by the Committee.
He says :

“In Punjab, even “the support
prices of cotton are not ade-
quate to  sustain the produ-
ction.”

1 have got greater knowledge in
this respect than you have. The
CCI Chaiman says that the support
price fixed for cotton in Punjab is not

adequate enough 10 sustain the production

The implications of it are obvious.
Then, he further says that the CCI
has to sec to it that the growers get
good remunerative prices and not
mere support pricc. Here comes the
question of support price and re-
munerative price support price is the
minimum price, which does not ensure
reasonable profit, which does not
ensure furthers incentive to production
and growth. The CCI" Chairman
was perfectly right when he says
that the question is not about support
price but about remunerative price,

The prices of textile goods have
been increasing for the last few
decades and there is a large gap bet.-
ween the prices of cotton and prices
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of textile goods. Sir, the policy of
the Government is quite obvious.
Fixing up lower rates for cotton ultima-
tely helps the cotton mill owners
who reap heavy profits. 1 strongly
feel that this aspect has not becn
taken into consideration. The Com-
mittee on Public Undertaking strongly
recommended that the question of fixing
support prices for all varieties of
cotton on the basis of actual
cost of production and at the same
time assuring reasonable return to
the growers should be urgently taken
np with the Agricultural Prices Commi-
ssion. The Committee would expect the

Commission to go into this aspect afresh

and ensure that the support prices
announced by them are really remune-
rative prices. Sir, the conclusion
is irresistible. The Committee be-
lieves that the support price fixed
by the APC for cotton was not remu-
nerative price. I think it necds hardly
any further argument. Since it is the
Committee’s Report, I would like to
quote a few sentences from another
chapter.

‘““There is a gencral feeling that
the cotton growers are not
getting remunciative prices for
their produce, whereas a large
pumber of textile mill owners
are making substantial profits.”

The Committee, therefore, suggesed
that Ministry should examine the whole
question afresh so as to find out the
exact relationship between the prices
cotton and cloth. Whenever textile
prices go up substantially, cotton
growers also should 10 get a
share and the price of cotton should
be raised accordingly. Now, naturally
the statement contains contain percen-
tage of increase in certain agricultural
commodities.

My contention is the price increase
is not commensurate with the price
increase of the manufactured product.
That causes erosion of income of
the peasantry, and their growing im-
poverisatson. Government’s policy
regarding fixation of prices of
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commodities has not taken this uinct

of our economy into consideration,
and it needs reversal.

1 would draw the attention of the
Minister to another important
aspect, viz. the prodicament in which
the State Governments are landed.
State Governments are sometimes
compelled to fix higher prices of
certain agricultural produces,, than
those fixed by APC. You can take
the very clear example of sugar-
cane, Various State Governments
are forced to give a price higher
than the price fixed by APC.

The Finance Minister is not here.
This is very much connected with
the finances of the State. The
Finance Minister asks : “Why does
the State Government run into
deficit’”> 2 What will the poor State
Government  do, irrepentive of its
political complexion ? So, in order
to satisfy the need of the growers
in their States, the Governments.
ought to give higher prices for their
produces, and in order to meet their
genuine and legitimate grievances,
This aspects has never been taken
into account, Particularly, the impact
on the economy of the State and the
economy of the nation as a whole,
has not been taken into account
by APC. Itis not merely a question
It is not merely a question
of giving some particular benefit
by way of charity. Itisa question
which relates to the basic compulsions
of the the economy.

Recently, the Governmeut of
Karpataka has raised avery-—basic
question, V72 ¢ ““WIll_not ~the State
Government sometime becomc involved
in—the matter of documn-mkmg
procesaes. for__fixation of prices of
agncullural commodities ?  There are
various aspects of if. They have
prepared a long note. Their com-
plaint—it is equally the complaint
of the West Bengal Government—is
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that the Centre fixes the prices,
It does not take into account the
cost of production calculated by the
State Government, The Centre
imposes its decision. The  State
Government has to bear the biunt,
resulting in ‘otal dislocation of the
economy, and creating unnecessary
strains between the Centre and the
States. The Governments of Karnataka
and other non-Congress (I) Govern-
ments havc raised the demand that
State Governments should also bc
involved in the matter of fixing the
prices of agricultural commodities.

The Government of Andhra
Pradesh wants not only to contribute
to * the Central Pool, but also to
supply rice at Rs. 2 a kg. They
have a programme for doing this.
They also have their own programme
to feed children, i. e. to give mid-day
meals to them. For that, they re-
quire, more foodgrains. You don'l
give. The want to procure foodgrains,
Further, they want loans from the
Reserve Bank of India. The Beserve
Bank here does not agree to give
the loan. They want the loan for
this particular purposc.

My point is that the State Govern-
ment is not made a part-ef “the
decisiion-making process,
the decision taken by the APC tells
very much upon the economy of the
State, creating an  cconomic dicho-
tomy. i

All these facts lead us to the irresi-
table conclusion that the growers are
not getting remunerative prices of
various agricultural products in different
parts of the country, which cause great

losses to the income of peasants
The present system of price
fixation of commmodities
has become irrelevant, Would the

. government review the policy on the

}

price fixation of the commodities ?
Would they reconstitute the Agricultural

; Prices Commission with adequate
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representatives from the farming inter-
ests and also with the representatives
of the State Governments ? Would they
also appoint a high powered committee
to go into the question of the prices of
agricultural products and manufactured
produce in order t0O suggest measures
for perfect parity betweeen the two ? I
hope the government will reply to these
three specific questions and take
appropriate action having regard to
the fact that this is not merely a ques-
tion of raising prices of certain products
by 5 per cent or 2 per cent, but it is
very much connected with the total
cconomic policy of oeur country.

RAO BIRENDRA SINGH : Ido
not agree with my hon. friend that
government has shown any complacency
whilc giving reply to the various ques-
tions raised during the discussion on
this calling attention motion. We have
simply stated the facts as they are and

we are facing realities. He
has mentioned about the pricc of cotton
I do not know how the hon. member
reccived his information. But the
cotton prices during this year were
raised quitc substantially when we
announced the prices. (/aterruptions)

Over the 1979-80 price. The price that
we fixed last time is 45.5 pzr cent higher
within a period of 4 years, almost 50
per cert higher price has been fixed ;
and the prices ruling in ths market for
Kapas are much higher than the
announced price. You have mentioncd
about Punjab. In Punjab, as against
the announced price of Rs. 400 for
F-414 varicty, Kapas has been selling in
Abohar and other mandis in Ferozepur
District at Rs. 626 per quintal, almost
50 per cent more than the announced
pricc. ButI must say thatthe hon.
member while speaking for the farmers
today also is very much critical of the
government when the question of raising
prices, issue prices for foodgrains is in
question.

(Interruptions) **

**Not recorded.
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SHRI CHITTA BASU : You_give
subsidy to Birlas and Tatas, but yeu
cofuse U8 give subsidy @ farmers,

—

~

(Imerruptions )™

RAO BIRENDRA SINGH : While
we consult the State Governments,
which always try t® recommend hiker
prices for farmers, they de net agree te

ilcrgisi—__e_ s fice.
“Unterruptions)

= TwrEATe WIER (VAT -
T ¥ T ¥ T

X @tex fag : ARAT AT K
AT WITF AT ¥z A @ IW
T 34

(Imterruptions)™

They do not produce, and they do
mot procure. They onrly put it on the
Central Government. [ am mot going
into the prices of manufactured goods
itcm by item. I do not dispute the fact
that the prices 6f manufactared goods
are higher than the prices of agricultu-
ral produce. .If you take the whelesals
price ind:2x into coansideration it is so.
I hav:e admitted thkat, and I have said
that we have mot been able to achicve
parity in spite of our best efforts because
the Government carnot take action in
two ways as suggested by Mr. Chitta
Basu. We have to keep one eye on the
farmer who produces and the other eyc
on the consumers® interests.

{Interruptions)**

We do not have three eyes.
J

But we use our two eyes to the best
possible advantage of all our citizens,
producers as well as consumers, Mr.

[ S—
L}

**Not recorded.

\
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<Chitta Base queted some figures. He
amentioned the wholesale price indexfor
4983. I will give him the latest pnice
dndex fligures. .

SHRI CHITTA BASU: That is
allpight. But what is the tread ?

RAQO BIRENDRA SINGH : In mid-
April this year the whele price index
aumber for manufactuced goods was
303.2 amnd for agricultural goods it was
287.2, and the difference is only 5.5 pet
<ent.

And, 1 would like you t©o comparc
it with the price index for the year 1980,
four years agoe when this Goveramend
come into power. In 1980, immediately
after this Janata Government or what-
ever it was had gome eut, the price
eéndex was**

{ntercumions)™

Whatever T say about agriculture, Y
wunderstand agriculture but wot the work-
ing of that hotch-poich.

(Intevrypmions)>™

fn 1980 in the same period, mid~
April the index price or wholesale price-
index for manufactared goods was
234.7. Mr. Basa may like to note it ;
and for agricultural goods it was 193.3.
A difference of 214 per cent.

SHRI CHITTA BASU : Janata
Government ?

RAO BIRENDRA SINGH : Imme-
diateley after that. It was not Janata,
i do not agree with my hon. friend.

Probably it was something else. It
may be Chaoudhury Government,

(Interruprions)**

**Not recorded. ;
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X

I do not even remcmber the the
names of the Ministers at that time.

(Interruptions)**

The difference of 21.4 per cent in
1980 and after this Government has
come into power within four years we
have reduced this difference between the
manufactured and agricultural goods to
—brought it down 10— 5.5 per cent. Is
this not an achievement ? Have we not
been bringing about parity between
manufactured goods and agriculiural
produce ? That should satisfy you. But
if you go on talking about this disparity,
I would certainly like to take your
suggestions if you can tell me how to
achieve it. But you have to think of
the consumer and thc producer at the
same time.

He has mentioned about Andhra
Pradesh not getting a loen of Rs. 10
crores from the Central Goverpment.
We wanted 10 help the State Govein-
ment to carry out its own primary duty
of providing market support to tobacco
growers. But the fact is that they did
not want this Joan of Rs. 10 crores.
That only shows that they were not
interested in the welfare of the tobacce
growers but they simply wanted to mal-
ign the Central Government on one
account or the otherwise, why should a
State Government rcfuse to take a loan
from the Central Government 7 1 think,
there also Mr. Chitta Basu's sympathics

_are misplaced.

He has put three questions. He
knows very well that these three ques-
tiens will get a negative reply and yet
he has to speak about them.

About reviewing our policy regard-
ing prices, our policy is well considered
as the results have shown. We have
already changed the terms of reference

**Not recorded.
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of APC to take into account the terms
of trade. That was done in 1980 after
this Government was formed and not
during your times. He wants APC to
be re-constituted. APC works on-very
sound economic, scientific methods.. It
canhot be made into a punchayal or a
looal body, where each member_is pull-
ing against the other. We have to get
the considered-obinion of experts. We
have seen in the past that if the Mem-
bers are too many or even out of them
even one or two start acting irresponsi-
bly, then it will create a confusion. In
that case, we will not be able to take
decisions and people will misunderstand
the Government decisions. The scien-
tific basis will be lost in public eys.
Therefore APC has to be composed of
experts and responsible people. They
are accountable to Government and
Government is the Government of the
people. We also pay due attention to
the opinions of hon. Members of Parlia-
ment, You are part of the Government
whether you sit this side or that side,
We consult you. We always consider
your opinion. We take all views into
account before taking a decision. As
I have said time and again, APC is only
an advisory body. APC does not take
the final decision. Decisions are of the
Government and Government is respon-
sible to Parliament of the pecple.
Therefore, I do not know why so much
cmphasis is there on the re-constitution
of the APC.

About the appointment of a high
powered committee, I do not know what
sort of a high powered commitiee hc
wants. Government has a high power,
This Parliament has a high power. He
has quoted the recommendations of
parliamentary committees and other
bodies. We have all the respect for
all such recommendations, we take
them into serious consideration and,
therefore, when the A.P.C. has been
constituted by Government as a body
for a specific purpose of recommending
prices for agricultural produce. I do not
know whether it will be posSible, as
some people demand from time to time,
that there should be one body for
recommending costs — a Cost Commiss-
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ion instead ol Agricultural Prices
Commission. I am not in a position L0
reply to that question but so far as my
Ministry is concerned, A.P.C. has bzen
doing commendable job.

SHRI CHITTA BASU : Wanderful
job.

RAO BIRENDRA SINGH : Wond-
crful job if I use your words.

o1 TrAtEAT meeAt  (gzAar)
Farafy &, az FwRTT FAGT &
HiFS F A ¥ wEry #  Iga waQ
%! AITR( FIRT HIT TGq A9
HIFSTF AMA & RIT FT At F1
WA AW 37 &1 w9k 3@ AFIST
§ 47 9a7 FqAT & Q1T {F g9% A ow
TFT FIT wIT7 Tgar g

“FIFTT &t Ffg gex Afa *¢
97 28 #fe garawl & qiw-
& gea glafzaa sar ayr
Ia% fgat &T war @ g’

% arwar § f5 gasr 9wz ¥
arfge 1 g7 7 Afy FraEl w1 g
ArAT § ;YT 9T fEgral §1 qraFErd
gea feomm &1 Fifg av Agi aad &
T AU AAT 8 fF @rg 3 9%
fagia frarat 1 gzaiw ar g
929 areT A 9T 97 § 4

U% WAIAAId  §aEq AI9HT

w19 fArare @
- s

ot URamT mewt : 98 AT
orw § fe go arer A w1 IeqrET TPy
& wit< ¥ g az &) sarar Higar w9ifs
fre-dlw ¥ gm wmg w93
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e 579 @ &) 39 @wa W
fagrrensr frg g & ¥ 7 3 5 37
Tegal & ArAFA geq (@A ®
FAT a1 fadr Afea wrq &1 Tvar @
a1 5 o A wraw ged gae)
A2 feor qre @Y w9 ¥ A GNE
YT & [eq A9 7 I F1 faeng §
zafau oo gwa & 37 @ral § AT
STAT Figar R Faw g F aR ¥ &
Fa Agar o

g FT IWIIT AT IJT § AT
gurer g fagiral ux ewifaz w2z
} &9 GAIH G SIX arEr wT g
AfFT 8¢ & Iy @ W agi W
u=dl g€ § Mgy Wt usgl wae
I |AT WY IFFI 1A R R 1 W
F 1S qrAY I7 &) agr fear A AgT
gar g€ 41 Afsm qgi @rdr avar W7
feqrdl 1 $g QT [®ar 97 4977
9% 5T 1Y g% gfar @ g7 &)
W 4 AT QU gL @ IAF W
SJTFT aY A ®GT F WIT FYTET IINA
gg a1 T X WO R AT AT
HNT 9L FAT WFIg | 9T 919 IF
afge fr gark agi ‘eafa war §
fagre & ma: g+ fasi & giwar,
QEQILAT, G2AT, GETAT, TAIART WY
Farer & @ gum faa ¥ A 0
Fiwa fat 7€ wT @anE wreq, A e
152 s gfy fsaew §, a5« g%
gy frsr ¥ & WY ¥vr Qqar w@rT @
fis 100 597 & 152 7% afa fegza
¥} agi faw Tar § avdY gm agi Ag
50 v9% 5% w7 faw g § 1 w@r A
fagrT AT X wiogw) wrf gEHr &
g ar AgY ) & a) wry IuF iR A
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(st PN T WiedT)

oot & v Wt T W
. way feafa § 7 Tagre ¥ g3 w1gl 9%
g e g AsM i R

dara ¥ Wt wie 2w QR &
(qwra & feaiAt 7 faam grw
| wrda 9X_IaTA_ 98 WT A
qgr fs go aw & 313 q@ AAT
qar At W o &1 AF @iy ¥ gA-
T § a1 ad) Afga gy wEad &
ag) 931 § fw agt & femm wey
geq Wi 1 § F9ife 152 w97 Faee
§ g qrarg adf gray, AT AgY
- gar + wEifeg ¥ ufes geai *1 A9
FLWR

e gy & qEr gt arx v Ffe

o wmw Ffeasg Sio &1 gew
fagfrm dmifas ad% & w1 &
AT AGY, TH AE WAAT WFF &+ WMT

' pfaaeg aeqgul, 9.3 ¥ &, F917 @),
famga &), 97 & AT g8 AT Y,
SAXT FIAT qT AT FA E AN IT G
fema N &9 & F—ux fFacw
®) gar ®IA § IA) A X FIAT
qgar § SAFT €4rA A WEFT AT
& aragY ? WIq¥Y ¢q ara &) A =17
% @ wrfgq f& fearat #1_ag
Fgar § fs A % qasf'waﬁ e W
gawl &) §Y war fagzd @d FTAT
981 ] W17 WIT IAHT gFT  IT FI
R 152 ®aY femew s wifge &
FAFT WET T WIGW ag AT
argy gy f& feaat # fafas
- fovel & genrea ¥ gfa feaze feaay
WS ¥ ggar @ s faawr g

MAY 9, 1984

WPrices of whear 320
ete. (CA)

¥¥ FTAT 9IAT § ITX AL I WY
AT A ar A 1 AT A AW E
at fegw wad qfarr v Awg-
NG H¥ $T g1 ) g § 5 ag
AZ FT TR )

gw 1 foqa qawr & aga @
FaFr Iy win FWF W E &
fear 51 g% g% fad& ) gmidy
fEam o & 91 Tm wiga s quN
AGT T & t ZW IAF Aqca # AWM
¥ fasis @33 31

ag ffqr a¥ur 1936 § ag@as
5T & IRG A 9y M QG
fegra awi & aay @ & ufac &
Aoy ArAAT MIAT E & wlw weA
wigwm ¥ ag A®Y 3qn & uw
feaia &1 ugAt S99 37 ¥ fegay
84 &A1 qgA1 1 vE frara F¥
fagar ggdY 999 § A4 FIAT 9gar
¥ Suy wH W FW |S giqua =mias
Az w19 fE@A F1 azy qifsa + g
al ag mwa¥ of@re &1 wx@w-a1wm
ot & FATX F AL FT | AT 3 »

HTY WA WISW A I3 W aWMIv
fa Iea-g:47, FI@TA 7 &) FIAA
ga3 & 9aF meaal ¥ iy gfewa
Fegel & Hedl # fraar & wAr g 7
T8 %% &1 fazrar aga garfaa g
guife feaial ) I & ax T
aga &y Al ¥ faad & w& & w9
femiat %) |res ¥ gz ¥ § AfEq Ay
1o ¥ W19 I°E €T ALY I E 1 HQ
& @z §, € § w17 718 ¥ guy
i &, I8 IIW ATAHIT OF B
sy § 1 @A at sl &Y Fng

L
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9T W@ § AW W wrag ;g @ &
w1§ Wiw YT Ag) @ Foaw) wiwg ag
g TG P | WX Wi @ qIT F
Fary § 1 sufae sfaga aegel A
Sabr-geat & gAY g5 diSl & weal
" &% fraar grar aifgg g8 @31
FT W &Y FFaT 1 Farar Srfga
W1 W17 FF IGFT AGA { AMAT FAT
Irfge 1 frgmt &1 gl § o3
graia fagar gen fagar g ar adl,
afe agY fasar § &Y feam &% 8 91
I G F F9 FIT & fag @rg w47
FT g # ? WT UF 1@ AT FFAT
wrgar § fF #fw weg o & 19 &
oI ®gd & fx g fadaal &1 a2
g1 ar ® qrawy =g ar f& fFarEar &
fadigst 3 za¥ F1€ § ar agr o
frarat &1 ardr afxfeafaa) & afifaa
gl 1 feaar sat @9 AT gzar @
fsal &) 9gr 3% ¥ fwaar faaqr
grfgu, za% a1y ¥ vyged @ &F@f @
ar agt feaEt & w7 gvza §, Ara
sfosar fpara @t § AT AT ga¥
29 §, A U &I 9T HFIT W@
g & fearaY 1 afafafaca agi g1 1

(Interruptions)

ga#1 wfafafuca agr giar sifgw)
Taq T HET argg At wg e T
AT w1 @l Fga g |

e Wiy fag : IgIA qur Agr
FET &1 W19 AFT GHF & |

o} vrargEiT et ;o §9HEC
feaial & sfafafe =y Wag afs
Ak | W wEe &) RIEE gl

VAISAKHA 19, 1906 (SAK4)

Prices of wheat 32
etc. (CA)

a% | 9197 5gr ¢ f& wraw fawifea
wIar 2, a0 oY g s 1 a1 Wiy
ggi araT gAY g, WG 99 &
AR W gAY AT S W & F
Ffgssa aegul & ayga ATAGTL
Tgf faadt g @A qrfewrde &0
ziar faar g fF arferidie ag &3d@t
B v @Y oY @9 S S A T ...

TrE Wir fag @ qu AT W ]
QITHT UT 9T |/

W AR WIEW ;WA i

g @Y & 250 va fagzr Ng F qrw
g gifge six wo W E 152 w9A
feggzer  ag Y A& fasw gy &
feezw 8w & Faar ggar &1 fagre
N GArT F XA Y faw FT w0
#1 & IR & WX WO S Rar
arfgq | w7 Fg¥ W W fesam )
ArAFIT e 7 fA¥ @ w8 W
T2t g | arad fas fear § e &€
i & wrg fawifa fso qu § ) ag
7 98! & %fea Ia% fwaar wzi
grama Fgr e fv feda @7 @
Srar & Y w3ET Ay §1 @ wgi
gq qug wt feafa & agi mwra sqy
qaear T @ 21 fagre & oad
§71 s7qeqT F) § wgi feez g Jw #
ag fas T@T A1 IS wWrT WAT )
wgi T ¥1 qAIAIT AW ¥ 9gA Y
ardl & I¥ ama &, O a8t & fegrai
®! af gFaTT g gur |Wifs 91 g
a7 g wAT W1, IAX FW AGr fagmr

gy varar @ faw agr, AfFT wa wa

qIA1T ¥ A wrar § WX ¥ g w;ar
g ar T 3&q UHT AIedT Wl
ATATAFAT § ® F1AF A1w - Fad
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(=Y TrerEarT @reAr )

za% fau sgd Sa-w1T 3 779 53
gl gmig FIWR W E AT
ag  |@<Yg g1 @Y & ar Ay ar g
fsam™ aarg gar War Wi ST FFA
gt TR | gHY 17 ALY FH7L

M-t §F Wz T & IAR]
HETATAY HI& WA AT Iqrg
gg9 Fgsr gIHT faEl & fau
§G FIAT A1l & I FFT  FITH 9T
& it &1 v@ar SigAt g |

ua @i fag @ ¥gv aq Aga,
WEAL ST A FAF-FAOT F&1 A1 * I
g St 9g¥ WiAAIT wIW FE I @
AT IAFT FATT W F T gFT g
TA®T AY AT wAUT qg @ fF A
AYHIL WIFS & qIg HEGT g1 "
giFs q AT T FT FART I ASTAT
AT @H dY gy A8 @Far |

st TIHTAATT STIEST : JAY  &gF
FT 9AAT 4% 2 (F ATF FNF [
FHIFT U1 Q1T &1 T95% aJ1F 2

U AT fag : 3T wisgi F1
"7 W WEF RTAT & |

ot TrRTEATT SIEHY ¢ T F1 q8Y,
152 R9% 19T FIFIT GE ATAT 2 )

vy §ier fag : gwar & arw
qgi FXQ T AZT WIT AW FT g
aeTd gifew I @ &1 g
FAEI sAxgrcarfagriiz &) a7
wrzd & Wi 3% fqg gv @ a3y
Fifow s €

MAY 9, 1984
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15.00 hrs.

ATEAT ST I THAX-IUT FI AT
JATA FT 1T AET FIE@T |

st TIRIEATT ShEsy : 7 |18T
FAM 11 AISHT ALY E

T at¥ez fag @ afe ma faar
fiwel F AIHTT 9T WAAT JIT FGAT
Ir3d & a1 Ffzq 1 7 A A AEAC
g o fagix & gg arx F160 sqwEr
Ag &T IeATET gAT &1 Y 3@ AT
#Y wul g fa fadr ady ava &1 ai
gFEIA /AT | @i gew °, faw ag &
AT, WP T AT H H AU IEIEA
fog@ @&l & gwraw agr g, fuwis
AIg ITqTET AT § aqr1 I & HA-IXT
ar fager |1T @Al § AMAIL 173
a1l 21 W g ) A g9 g
H WY ggar fax fwar § fo ge ara
faga fra@is Zed ar @ & =i+
IEqTIT SATET VAT AT XET &\ war
grgia aqrar, fagre @ gfear a1 &40y
g Haar g f& g9 9d & an
fagre ® feaml &t @ agf fqa
g1at 1 FfFq gT a1 fag awg ¥ |@ig
! @IT WIT IJETN&A Fgal ST I@r g,
ng a% aIEIT &1 Aifqa¥ &1 g ofz-
WA g, WEAT Sr A Fifefasy wy
adrsT AgY § 1 fage @ia gwir ggi
gz g fafgaq e #r |13 §1 @gq
& AF1ay 3@ 49 ®@7a 7.8 fafagq
2q gE & | IEWIIA &1 FHIAU q8T 72
ATg &9 91, 49 fF IeAr3q9 78 @@
TT AT 8 1

st Traraare mrest @ A Fgr
ar fe zard gAmd § St 1 A agy
il
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st Tra a1 fag - suwt wiar fe
u% 91T §g 79 » fAU @ &7 F4
qg), AfFT gad GXF "9 ag w6l
afgu fF oFEw § STF! @IT H
fradt afg g€ & w1 I9%1 @ 7 9%-
w1 &1 Atfaay, sifgat, osfEar &
SHIT q49T U gLHey) # Fig fqam
g1 f&u U guedl &1 a1 § 1+ TS
ara @rg fearal #7 G - % &1 AT
srar ¢ fe I+ gardr ata H1 AqAr
WX ZRTY |9 I | FE I¥T I
@Ig 7 9g9A &1 qog § F© feFaa
g€ giir, afsa gardr aIFIT ¥ ERA
ST gadard fwar | ow ged & faq
fagre & a9z =fsar§ g, § g9 a3q
fagiz & gr ar, s Z1aq 1 a1
% fag gera sgw ISA |

ot TrRTEATT FEst o qg0 HI9
qgT 18 § oFH |

Ty aydem Vag o wrgE aresT o
F dFFIH T ATFY, AT AATE F AT
58 FEATEST §Y Mw § fwgral
%1 &g1 aar {5 T woar g wfeay ¥
A AT | AN G W @IT-ATT HET &
f# afz feara afvgal & Frsraer aic
IT §9AT A qET ATQAT G IHTT FT
W F IGHT AAIT 3% %7 9T U
ST AEL A AN FT ST sgaeqr Y
S1aT §, 39X wHIFE WAA 1 I
fFara &1 & gwara gr ) e9ife
wftedl § 9T oFIW § W W Frar
8 WYX StaT $g AnAENTE ¥ QY
ueTa o fegr fe o g a¥ wfveal
¥ g’ wa ardl WX 3@ TROT AF Ay
wing 94 g 1§ "R afwwmracaEy

VAISAKHA 19, 1906 (SAKA)

Prices of wheat j 326
ete. (CA)

Fra § Sqrar gATST W4T A g awEl-
qeq ¥ fagwa o wrar § | 97 f&EF
%1 WA THIF § g ISAT, IAR! OF
gY fza geasre AT 92T AT TARI
At fagsa ATAAT |

(Interruptions)

There has been some delay in arri-
val in mandis. But there is now more
arrival in mandi i. e. after one week.

gIg &1 wivegt H g AT
faaar 3 sigr, ag fagd a& &
qNAT F qgT AT § |

15.02 hrs.

[SHR1 . A, MOHSIN

in the chair)]

TH HIT 7 9§ a% g5 i qfogg)
W 8 @@ 50 gWT 7T A mear, wfw
fags arer &1 z67 wafy & 97 4 «r|
81 WL 2T & gHIAN g Fqvar §,
SART ZOAT HAT F | A 8§ @@
SOEATT ZAH 8 Arw 45 gAY
zd ®t |7 5a as s ot § Fomwr
wawa ¢ f& faaar 9g° o7 a§ awma
#if afegq] & war gHY IFEr 99
sfaga wrr =70z faar & gaq
wifas gt Jrac @ 7 38 91 ga wra
YT §UT & §FAATH AT GG F97 |
gt ag ¥ gfegrar & &y fogdr a
%1 fAeaq qnA & &O7 garw grar

g1

Wl TTRIEATT STEAY : WI9H GATq
¥ g F F 9 9 A% am gf
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(=Y IrTEATT AT )

g fog®t gog & wigy A A o
aFAT GIT WIGH 979 AT @I

R dier fag: ¥ 1 OF
g9 gl am€ @, gmrd AfF wm
wrae ¥ fasgw qiw §, Ia¥ dar 18
47 7Y § 1| AfT A waz A gz
& AIZL A A AT A IaN FIHIC 77
F3 | safad f& g7 og A 1 AR
FIBI § 1 argR A o g wrar § aifs
5qud F1 faswa a @, 3 F wa
M HY adAg § g2 7 97 | galad
AZ FE WA ATFT GATHI FHAN 1
T ATET AET & |

W@ g ama fg gatar. § dag-
wZ gy wifga,

o TR et ¢ fraiaT &
UFATT 4 |

g aidey fag : 37 a1 gw #@<
o9 § M ggi a7 & azg $T A
& 1 agi YiiFeaa gRIafvez afad
at garEl. & 2 YMisewId gHAT-
faeeg §—u® JaTqT HIT qF JFaT
ag a1 gfrafaats & s go g )

St ATAATT SrENt ;. S AT, T
ugaT ¥ o1 qad fxaa 9

x aiver fag : 9w F7 "
M&r faw @ro FweAt S, @ AW
HET &F AT I FIH FAA

RAO BIRENDRA SINGH : Yes,
Sir. I quite agree with you.

**(Interruptions)

MR. CHAIRMAN ; Prof. Ranga,
my difficulty is, in the call-attention,
other Members will not participate.

¥

T A fag . T S FTama
gT a1 g9 FAAT q19 37 § AT 4AQ
aF7 ¥ T a1 JTFT AYA, AIF1 QAN
FI 2T a1 7 39, FAfF 7 gIT
AT | W9 WY €T qq & WIT gW
| eaTg 2§ TAF! gAS 2 )

(Interruptions)**

MR. CHAIRMAN : Mr. Halder,
the point is call-attention notice.

(Interruptions)**

MR. CHAIRMAN : No. He gives
him lot of respect. He is one of the
most.respected Members of the House.

RAO BIRENDRA SINGH : There-
fore, we give all attention to what Prof,

Ranga says.

Naw, 1 am coming to the point
made by Shri Ramavatar Shastri since

it is a call-attention motion,
(Interruptions)**

MR. CHAIRMAN : If there is any-
thing wrong, I will go through the re-
cord. But I don’t think there will be.

MR. CHAIRMAN : The Members
of Parliament are expected 10 know

everything rather. **Not recorded.
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RAO BIRENDRA SINGH : Sir,
I have got the information—not for
all commodities—but for certain
major gricultural commodities. I have
already said that for wheat, our pro-
Jected cost of production for this year,
present crop, is Rs. 120 to 125 per
quintal in Punjab aud Harayana. But
in Bihar, it may be slightly meore or
may be less. 1 do not have the figure.
In U.P. it is slightly higher.

For paddy, in Orissa, it is quite low.
It is Rs. 113 per qunital for the present
year. In Andhra Pradesh, it is esti-
mated to be Rs. 120 per quintal for
paddy. Ia Tamil Nadu, it is somewhat
higher.

Mr. Shastri pleaded for at least 15%
margin of profit. Actually, it is more

than that, on the price basis of prices
fixed.

If the cost of production for Punjab
and Haryana where maximum procure-
ment takes place is Rs. 120-125, at the
announced price of Rs. 152 the profit
1s nearly 207, and not 15% or 10%;.

They are giving them much higher
profit.

(Interruptions)

That should satisfy Shri Ramavatar
Shastri.  We are doing_all that we

VAISAKHA 19, 1906 (SAKA) Leave of Abs. from 350

Sitring of House

could. If there are any places where
wheat is sell'ng at less than the price
fixed, them 1 will request him to give
information to my hon. colleagae Shri
Bhagwat Jha Azad who will take it up.

SHRI RHMAVATAR SHASTRI :
Do you have any informention now ?

RAO BIRENDRA SINGH: We have
infcrmatien. We have no reports at
present that in any Mandi in Bihar
wheat is being sold at a price lower than
Rs, 152 fixed by the Government. But
{ am sure my colleague will take it up
again and take necessary stops to rectify
the position if anywhere \hatis not
sclling at the Govesnment fixed price.

15.12 hrs.

LEAVE OF ABSENCE FROM THE
SITTINGS OF THE HOUSE

MR. CHAIRMAN : The Committee
on Absence of Members from the Sitt-
ings of the House ia their fifteenth
Roport have recommended that leave of
absence be granted to the following
Members for the periods mentioned
against each :—

1. Shri Qazi Saleem

2. Shri D. Pattuswamy

3. Shri L, S. Tur

4. Shri Ananda Gopal
Mukhepadhyay

5. Shri K. B. Choudhari

6. Shri P. V. G. Raju

23rd February to 6th April, 1984

22nd December, 1983 and 23rd Fabruary
to 17th April, 1984

21st and 22nd December, 1983 and 23rd
February to 19th April,” 1984

2nd March to 21st April, 1984

Ist March to 27th April, 1984

18th April to 4th May, 1984




